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QFFICE OF THE PRINCIPALDISTRICT at SESSIONS,,JUDGEj(l;lQ'sEDELHI.
GRDER

In view of official exigency, posting & transferof following Drivers are made with immediate effect :-
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‘Sh. Sudhir Kumar l Pool Car Section, WW Pool Carfgection,
-S10 Sh. Anand Singh, _ Patiala House Courts. New Delhi Saket Courts,New Delhi
l EC: 1 2125171979 W
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Sh. Wjay Kumar, 7 7 Pool Car Section, f Pool Cargection,

_ Slo Sh. Giri Raj Singh Saket Courts. New Delhi Patiala House Courts. New Delhi
l EC:10100Il3265358 g_._.___ W __._. _..uk_._.____._._ -__ __ I _ __ I-e.

Non-compliance of the ahovesaid transferlposting order or immediately proceeding on leave shall be viewed
seriously & considered as deliberate insubordination and the erring officlat will be liable for suitable disciplinary
action as per rules. _
The abovesaid drivers are directed to takeover and handover the charge of vehicle(s) (rt any) of their
respective vehicle(s) and join their respective ‘place of posting immediately.

This issues with the approval of Ld. Principal District & Sessions Judge (Hqs). Delhi.
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(Naresh Kumar Laka)
Office-in~Charge, Pool Car Section,

‘F5 Hazari Courts, Delhi.

No £4700moot CarsI‘t'&PITHCl2025 Dated 8 9 2025
Copy forwarded for information and necessary action to:-
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The PS to Ld. The Principal District & Sessions Judge (HQs), Trs Hazari Courts, Delhi.
The PS to Ld. Principal District & Sessions Judge (New Delhi District), Patiala House Courts, N. Delhi.
The PS to Ld. Principal District & Sessions Judge (South), Saket Courts, N. Delhi.
The A.O., Accounts Branch, District Courts (CentraIlNew Delhi DistrictJSouth), 'Fs Hazari, Patiala House
& Saket Courts.

5. Personal File Admin. Branch til, (CentralINew Delhi Districtlsouth), ‘Vs Hazari, Patiala House & Saket
Courts.

entral District)
 ingAssistant (Leave. ACR seat, Service book seat), Admn. Ill & Layer Seat for uploading the order

. The Dealing Asst, Website ‘Committee, THC with the direction to upload the order on the “Employees
Corner" (on website). _

8. The Branch lncharge, Pool Car Section, Patiala House & Saket Courts, New Delhi
9. The Driver concerned with the directions to join their respective place of posting immediately.D! tuitt st Ilnd‘,2{‘,~RE,,.SRH rzr.‘*:.~."§.i§<.
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Office-in-Charge, Pool Car Section,

'11s Hazari Courts, Delhi
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